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(b) Groundnut, rice, jute, sugar-
cane, arhur, mung and mustard.

(c) Mutant varieties releaseq for
cultivation are 8 to 10 generations
after initia] radiation and do not
contain any radiation effectg and are
fully safe by consupmtiom. There-
fore, no screening for safety is
necessary.

(d) and (e). The successful varieties
of mutant seeds are released by the
Central and State Varietal Releas®
Committees andg then supplied to the
State and National Seeds Cerpora-
tiongs and others for multiplication
and distribution.

Shifting of Main Office of Central Salt
Commission

*771. SHRI R. P. GAEKWAD: Will

the Minister of INDUSTRY be pleas-
ed to state:

(a) whether Government have rece-
ived any memorandum from Gujarat
for shifting the main office of Central
Salt Commission from Rajasthan to
Gujarat; and

(b) if so, what steps Government
have taken in that direction?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) Yes, Sir. The Government oI
Gujarat submitted a memorandum to
the Salt Enquiry Committee in
March, 1979 making proposals, inter-
alia for shifting of the office of Salt
Commissioner to Gujarat.

(b) A decision on the question of
shifting of the Office of Salt Com-
missioner would be taken by
Government after examining the re-
commendationg of the Salt Enquiry
Committee in this behealf.

Curbs on Import of Ammunition

=772, SHRI S. M. KRISHNA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any fresh curbs have
been imposed regarcfxg  import of
ammunition;
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(b) it so, whether the import of

some varieties of ammunition has been
banned; and

(¢) if so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS (SHRI YOGENDRA MAK-
WANA): (a) and (b). The Central
Government have notified the
ammunition of following description
as prohibited ammunition under
section 2 of the Armg Act, 1959 and
also prohibited its import under sec-
tion 11 of the Act:—

“any multiple projectile ammuni-
tion in which any projectile hag a
dimension of 5 mm or more’.

(c) These orders have been issued
in the interest of wild life preserva-
tion and to prevent the use of
aforesaid ammunition for unlawful
activities.
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